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Shri S.N.Paswan, Id. counsel for the applicant. 
Shri Mukundjee, Id. SC for the respondents. . 

ORDER[ORAL} 

After some arguments, the learned counsel for the applicant see s 

permission to withdraw this application, which is allowed. 

2. 	This application stands disposed of as withdrawn. 

IP. SinhajV.0 
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